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THE MINISTER OF LABOUR ANQ
WELFARE (SHRI RAM VILAS PASWAN):

(a) No, Sir.
(b) and (c). Does not arise.

Civic Amenities in Cooperative Socie-
ties in Pitampura

3359. SHRI V. KRISHNA RAOQ:
SHRI C.P. MUDALAGIRT-
YAPPA:

Willthe Minister of URBAN DEVELOP-
MENT be pleased to state:

(a) whethersome Cooperative Housing
Societies in Pitampura area have already
made the allotment of flats but possession
has not been given to the members due to
lack of water and electricity facilities:

(b) it so, the number a
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Declaration of Bangalore as Metropg;
tan City

3360. SHRI R. GUNDU RAOQ: Wil the
Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether there is any proposal to
declare Bangalore as the fifth metropolitan
city in the country;

(o) if not, the reasons therefor; and

(c) the norms for declaring any city &
metropolitan city?

THE MINISTER OF URBAN DEVEL
OPMENT (SHRI MURASOL| MARAN): (@
to (c). Accordingto 1981 Census Ba"‘ga,k.)re
had a population of 29.21 lakhs. Al ciliés
with a population above ten lakhs areter™
as metropolitan cities.

Disabled Persons State-wise and
Provision of Job for them in Oriss?
3361. SHRI K. PRADHANL!: will :29
Minister of WELFARE be pleased to 2

inthé
(a) the number of disabled person "
Country State-wise;

e5d
(b) how many disabled persons of O™
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